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Petition(s) for Special Leave to Appeal (Civil) No(s).2612/2010

(From the judgenent and order dated 28/04/2009 in TTR

363/ 2001 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

COWMR. OF TRADE TAX, U. P. Petitioner(s)
VERSUS

M S GOVI ND VANASPATI P.LTD. & ANR Respondent ( s)

(Wth appl n(s) for exenption fromfiling OQT.)

Dat e: 19/04/ 2010 This Petition was called on for hearing today.

For Petitioner(s)

Ashut osh Kr. Sharnmma, Adv.
Sandeep Singh, Adv.

Gunnam Venkat eswar a Rao, Adv.

Ss=

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Petitioner to t ake fresh st eps wi thin a week
ef fecting service of notice on both the respondents by registered

A. D. post.
Li st again on 23rd July, 2010.

(M K. GUPTA)
Regi strar

ns

for



